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are separate CGHS counters in both 
Safdarjang and Dr. A.M.l.Hospital to take 
care of the patients who are entitled to have 
CGHS benefits. Instructions will be issued to 
the Chief Medical Officers in-Charge of dis .. 
pensaries to ensure that elderly CGHS 
beneficiaries are looked after sympatheti-
cally and with due consideration. 

I.L.O. Report About Shorter Working 
Hours to Overcome Unemployment 

3341. SHRI SANAT KUMAR MANDAL: 
Will the Minister of LABOUR be pleased to 
state: 

(a) whether Government have seen the 
Report of the International Labour Organisa-
tion (ILO) that short working hours could be 
regarded as benefits of economic progress; 

(b) if so, whether reduced working 
hours are considered a method for combat-
ing unemployment by workers' organisation; 
and 

(c) Government's reaction tothe shorter 
working hours to combat unemployment? 

THE MINISTER OF LABOUR AND 
WELFARE (St-JRI RAM VILAS PASWAN): 
(a) Yes, Sir. The reference appears to be to 
the fLO Report entitled "Working time issues 
in industrialised countries." 

(b) Yes, Sir. However, the report in 
question refers to the views of the Workers' 
organisation in some of the industrialised 
countries only. In fact, a workers' organistio:1 
in one country expects no employment 
advantage from shorter hours. 

(c) According to the ILO Report, it is 
difficuh to assess the real impact of working 
time reduction on employment and various. 
studies have come to different conclusions. 
It is thus doubtful whether shorter working 
hours would necessarily lead to increase in 

employment. 

Pregnancy Test Kit 

3342. SHRI SANATKUMAR MANDAL: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether a 2-minute pregnancy test 
which is expected to cost less than Rs. 5 has 
been developed by the National Institute of 
Health and Family Planning, New Delhi; 

(b) if so, steps taken to carry large-scale 
testing of the new test kit; and 

(c) how long will it take to market it 
throughout the country particularly in the 
rural areas? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI NILAMANI 
ROUTRAY): (a) to (c). A colour test 'PRE .. 
GELISA' has been developed. The change 
of colour from blue to colourless occurs 
within 2-3 minutes, depending upon the stage 
of pregnancy. The kit materials are being 
accumulated to carry out large scale tests in 
property packed Kit packages jn some locaJ 
hospitals as well as at the I nstitute for the 
next six months to one year. If the text kit 
stands the rigorous testing procedures and 
is found suitable for field conditions, it shall 
be possible to market it throughout the coun-
try including rural areas. 

National Scheduled Castes and Sched-
uled Tribes Finance and Development 

Corporation 

3343. SHRI HET RAM: Will the Minis-
ter of WELFARE be pleased to state: 

(a) whether it is a fact that National 
Scheduled Castes and Tribes Finance and 
Development Corporation has been estab-
lished by Government of India; 
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(b) the amount alloCated to the Corpo-
ration duing the year 1988~9 and 1989-90; 

(c) whether it is a fact that ·a large 
amount of allocation has been deposited by 
the corporation in various banks for varying 
periods; 

(d) if so, the details thereof and reasons 
for depositing the money in various banks; 
and 

(e) the details of achievements made 
by this corporation during the last two years 
and what are its plans for the year 1990-91 ? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN): 
(a) Yes, Sir. 

(b) During the year 1988-89 an amount 

ofRs.50CroreswuallocatedtotheNSFDC. 

(c) to (8). The Corporation was set up 
on 8th February, 1989. So far, it has sane-
tio~ term Ioanlseed capital of As. 366.19 
lakhs for the economic upliftment of 6038 
beneficiaries belonging to the Scheduled 
Castes and Schedule Trbes. The Corpora .. 
tion is finalising large number of programme., 
examining their viability, etc. for implemen-
tation during 199().91. Pending finalisation 
of these projads, the Corporation has de-
posited its funds in vaiious banks. The Na .. 
tional Corporation has not been provided 
with any managerial, orothersupports.lntar-
est earned on deposits is helping in meeting 
these" needs. The details of the amount 
deposited in the various hanks have been 
given in the statement I below. A summary of 
the Corporation's plan for 1990-91 is given in 
statement II below. 
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